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Power Tariff in Delhi
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Will the Minister of Irrigation and
Power be pleased to state:
(a) whether it is a fact that the
Delhi Electric Supply Undertaking
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propose to increase the domestic

power tariff;

(b) if so, its details and the reasons
therefor; and

(c) whether Government  have
assessed the volume of resentment
against the likely increase?

The Minister of Irrigation and
Power (Shri Fakhruddin Ahmed):
(a) No, Sir; there is no proposal at
present to incrcase the tariff rates.

(b) and (c). Do not arise.

Greater Cochin Water Supply Scheme

791. Shri A. K. Gopalan: Will the
Minister of Health and Family Plan-
ning be pleased to state:

(a) wheéther it is a fact that the
Kerala Government have requested
the Centre to treat the Greater Cochin
Water Supply Scheme as a centrally
financed scheme;

(b) if so, Government's reaction
thereto; and

(c) the provision made in the State
plan for this scheme for 1966-67?

The Minister of Health and Family
Planning (Dr. Sushila Nayar): (a)
Yes.

(b) As the provision for the National
Water Supply and Sanitation Pro-
gramme (Urban) has been made in
the State Sector in the Fourth Five
Year Plan, it is not possible to treat
this particular scheme as Centrally
sponsored.

(¢) The Working Group on Health
which considered the Annua] Plan of
Kerala State for 1986-87 had recom-
mended a special provision of Rs. 75
lakhs for this scheme in addition to a
provision of Rs. 65 lakhs for the other
Urban Water Supply Schemes in
Kerala. The State Government have,
however, made a provision for only
Rs. 57 lakhs Yor all their Water Supply
and Drainage Schemes.





